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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH - |
AT HYDERAEAD . '

R.P.34/94
in L
0.A.1050/93 Dt. of order: 24,6.94 -
Between
D.Shashikala ‘ .» Applicant h
and )
1. The Telecom District Engineer, IR ! :
Nizamabad : \k, g
2. The Chief General Manager,Telecom, 3 S
AP Circle, Hyderabad .« Respondents .
- x
: y j;
Counsel for the Applicant i: Mr K.Venkateshwara Rag-f_u
Counsel for the Respondents ‘ :: Mr NV Raghava Reddy L

A3d1.CGSC L'”"
-‘,"‘i-"’»." “:‘ ;

" CORAM:

HON'BLE SHRI T. CHANDRASEKHARA REDDY, MEMBER (JUDL.) ; s

- —

In this Review Petition, the prayer of the
applicént is that the monthly deductions froﬁ the salary
of the applicant may be reduceé from Rs,1500/- to a iesser
amount and pass such other orders as may éeem fit and proper

in the circumstances of the c¢ase.

-~ —

2, During the course of heariﬁg the 0OA, th
learned counsel for the applicant, had submilted that“éhe
monthly salary of therplicant is Rs.3000/-. ©On the basis

of thé submission made by learned counsel for the applicant,
we had directed the respondents to grant to the applicant
monthly instalment of Rs.1500/- each to repay the szid house
building advance until the bealance due towardslHouse building

’

a-dvance is discharged by her, and to deduct the same from

' — .2 ;;
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h Capy. to:=- -
. . 1. The Telécqm Qistrict Engineer,
- Nizamabad.
i Lot 2. The Chief Ganera% Mansger, Telecom,
. A.P.Circle, Hyderabad.

3. One copy to FMir.K.Yenkateswara Rao, Advocate,CAT,Hyderbad,
4. One copy to Mr.N.V.Raghava Rgaddy, Addl,CGSC.,CAT,Hydarabad.
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) 5. One cony to Librery, CAT,Hyderabad, ol
PR . 6. Dne spare copy. ' "
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thﬁ%onthly salary of the applicant. -Now, it is brcught to
our notice that the monthly salary of thﬁapplicant is only
Rs. 2663/- So as the applicant is getting a less salary

below Rs.3000/- #this RP {s filed for the relief as already

-’ - - L]

- - -

indicateq above,

3. We have heard Mr K. Venkateshwara Rao, Counsel

* - ' -

for the applicant and Mr NV Raghava Reddy, Standing Counsel .

o, s A

for the respondents,

*

4. In view cof the facts and cirqpmstances 6f

‘the case, the respondents are hereby directed to grant to

the applicant monthly instalment of Rs.,1200/- each to répaQ
the said house building advance until the balance’;ue towards ’ ¥
Housebuilding loan is discharged by her. As already 1ndicatg35.;
in our order dated 8.3.94 in OA 1050/93, the respondents ‘j‘

{ .
will be at liberty to deduck the sum of Rs.1200/- from the

- monthly salary of the applicant and adjust the same téwards

the said loan. The revised & deduction of Rs.1200/- shaiLJ
commence from the salary payable to the applicant for the
month of July,1994., The order dsted 8,3.94 is revisfed

to this extent only, Th;ggégiﬂmed orders will c0me‘into

effect from 01,07.1994. RP is allowed. No costs.: -

) - O—y .
(T.CHANDRASEKHARA REDDY) .
Member (Judl.) ,

Dated:24th June, 1994
{Dictated in the Chambers)
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INPED BY COrPARED BY

CHECLEL. BY APPEOVED BY

IN THE CEUTRAL ADI.INISPRALIVE TRIDBULNAL
Y DERADJ\.D UE:}TCIE J I‘f‘fDER.z;BIuD-

SLE MR.JUSTICE V. NEELADRI RAO |
VICE CIAIRMAN

15 HOWN'

AND
.3.G; RTHI

AN~

.
TES [IOU'DLE |

—
AND
,'
THE HOM' ZLE 1iR.T .CHANDRASEIJZ R REDD- C
' MJ.‘.uSI:.R(\.UDL) T -
] ) ™,
£XD ('

FEaly)

TS [OATBLE KGR RAND RAZAN ¢ G

'Dated:ZI(- 6 -1994,

CRDER/ JUoGidis ‘ : !

Mok R oo 34/9G .
in v el

C.a.No. /052?/?\3

T.A.No (4.p, )

2d and Inte rectijons
Iss\ti:?'\ M

Zlloved ««— .
Dk sposed of with ‘directions
Rismissed.
Dishissed as\withdrawn -
. &-—"' "
No order\as to cosks. LA A
ministr::; -lﬂa, : i
DESPATL. i 1
;
zsdumggu ;
HYDERABAD H% ‘
Loy T
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